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cultics in the cOlllltructioa of this caDal 
Ire with regard to 

(i) limd for the first 22 miles of this 
caDal passiDI through Nepal and 

(ii) provision of fUDds for the pro-
ject. 

With the permission of His Majesty's 
Government of Nepal, survey of the canal 
in the Nepal territory has siDce been com-
pleted aDd action has been initiated to 
finalise the alignment of this canal in 
Nepal territory in consultatioD with that 
GovernmeDt. 

The question of fllnds will be taken 
up after the alillllllent is finalised. 

Foreign Aid to India for Fourth P .... 

7075. SURI SHIVA CHANDRA JIIA: 
SHRIS.M.BANERffiB: 

Will the MiDister of FINANCE be 
pleased to state: 

(a) how much· CoteigD aid and from 
which countries India has asked for, for the 
successful implementation of the Fourth 
,Ian.; aDd 
_ (b) what aids have been sranted from 
them for the Fourth Plan and for, for how 
much the talks are goiDg on and when tbey 
!lIe likely to be fiDalised ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SURI 
MORARJI DESAI): (a) Since the Fourth 
Plan (1969-1974) has Dot yet been finalised, 
the questioD of Government approachiDg 
the foreign couDtr:es for aid for its success-
ful implementation does not arise. 

(h) Does Dot arise. 

Employees of Foreip 011 c-panles 

7076. SHRI GANESH GHOSH: 
SHRI B. K. MODAK : 
SH~l BHAGABAN DAS .: 

Will the Minister of PETROLEUM 
A.ND. CHEMICALS be pleased to 8!a!e : 

(a) whether it is a. fact thal employees 
of the foreiln Oil Companies have submit-
ted a· memorandum· to tbe Gov!'rnor of 
West Beulal ; 

(b) if so, the details of tbe memoran-
~UflJ; and 

Ie) the.~ -taken by G9v~~ ~ f'd' tbe diaputI&I 7 . .. ... 

THE MINISTER OF STATE IN THE 
MINISTRY OFPEUOLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAIlI: (a) 
to (c). The information is be ing collected 
and will be placed on tbe Table of the 
House in due course. 

Income Tn arrears apiast .uhDka 
Marlet ... Compan, 

7077. SHRI GANESH GHOSH: 
SURI E. K. NAYANAR: 
SHRI J. MOHAMED IMAM: 
SHRI UMANATH; 

Will the Minister of FINANCE be 
pleased to state : 

(a) the total amouDt of Central tax 
due on Ashoka MarketiDg Company, a 
Sahu jain group, upto date ; and 

(b) the steps takeD by Government to 
realise th e tax arrea rs ? 

THE DEPUlY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) IDcome-tax 
demand of Rs. 48 lakhs was outstBftdiq 
for payment as on 31st March, 1968. 

(b) The outstanding demaDd pertains to 
the asseslments 1Il!Ide for the assessment 
years 1954-55 to 1959-60. The a .. essee has 
duly paid advance tax and provisioDal tax 
demands for the ·aforesaid years. The 
outstanding arrears pertain to additionl 
made iD the assessments, penalties levied 
under section 273.and soction 271(1) (e) of 
the Income-tax Act, 1961 aDd demaDd 
raised under section 23A of the IndiaD 
Income-tax Act, 1922. These are beiJlg 
CODtested in appeals. CollectioD of the 
disputed demand has beeD stayed till the 
disposal of appeals by tho Appellate Assis-
tant Commissioner of Income-tax. 

7078. SHRI CHENGALRAYA 
-NAIDU: 

- SURI SURENDRA REDDY: 
WUI the Minister of WORKS, HOUS-

ING AND SUPPLY he ploasedlo state : 
(a) whether the Director General of 

Supplies and Disposals iDtend to cODcludo 
a Rate Contract for a Dewly fabricoted 
120" wheel ... ., Pun Forward WOnl 
~!taHiI; ~\I 
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(b) if so, whether the Department has 
gone into seeminlly wide disparity in its 
price and tbe price of its parent· model 
5 ton truck chassis wbich is already on· the 
Rate contract ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHRT IQBAL SINGH): (a' and 
(b). A rate contract bas been concluded by 
the D. G. S. & D. on 29th March, 1968 
with MIs. Hindustan Motors Ltd. Calcutta, 
for their Bedford Model, full forward 
control light commercial chassis 1m" wheel 
Bue of 1--1, ton capacity. This new 
model is based on this finn·s single rear 
lilht commercial chassis I, ton capacity 
already included in tbe rate contract and 
wbose prices etc., were duly approved by 
tbe Ministry of Industrial Development. 

Ilate contracts for similar 1i8ht com-
mercial chassis have also been concluded 
witb the other two vebicles manufacturers. 
namely MIs. Preft1ier Automobiles Ltd., 
Bombay for Dodge Fargo 119" Wheel Base 
cbassis . and with MIs. Standard Motor 
Products of India Ltd., Madras, for theIr 
Standard 2O-0ne ton truck chassis. . 

1'IndIII&e eI Bedf ..... 120" WIIeeI_&e rer 
Audio-VIs ... 1 Plllllleity 

1079. SHRI CHENGALRAYA 
NAIDU: 

SHRI SURENDRA REDDY: 
Will the Minister of HEALTH, 

FAMILY PLANNING AND URBAN 
DEVELOPMENT be pleased to statll : 

lal whctllcr Govetlllllllnl intead to pllr-
chase a large number of Bedford 120" 
"-lbase Full Forward chassis for UIC itt 
Audio Visual Publicity Proll"amme throup-
out tbe country ; 

(til if. 80, wblltber 00_ have 
sought tbe advice of an expert body like 
the Research and Development Organisa-
tiOJl of the .De'IeIa Department in choosing 
the best suitable make and modlel ; 

(cl if not, the reas·ons therefor; and 
(d) whether Government intend tQ 

issue Proprietary Article Certificate for 
Bedford 120" wheelbase cbas~s pending its 
inclusion in tbe Rate Contract, against fbe 
normal accepted procedure of the D. G. S. 
Ii D. whicb requires a certifiute 10 be 

issued only when "no other make/brand 
will be suitable" for the purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (DR. S. cHANDRASEKHAR): 
(al Yes. . The number will be determined 
according to requirements. 

(b) and (e). eon.cotional type of Red-
ford-I20" wheelbase was approved for 
Audio-Visual Pvblicity ProgramDlD on the 
advice of tbe Director of Vebieles IR. and 
D.), Ministry of Defence. As tbe full/ 
Forward CPDlrol Model of Bedford-I20" 
WB retained all tbe important technical 
features of the original Bedford fresb 
consutation witb aiIy otber technical 
authority of the Minishy of .Defence, was 
not considered nece~sary. 

(d) The question of issuing Proprietary 
Article Certificate does not arise as Rate 
Contract for Full Forward Contt61 Model 
of Bedford bas already been concluded by 
the D. G. S. '" D. 

Sbifling 01· Glatt .. Madlille-Badeliel 
aewniaeat Pre., Co......t.e·· 

1080.. SHRl,E. K. NAYANAR : 
SHRI P. RAMAMURTI : 

, SHRI NAMBIAR : 
SHRI K. RAMAN I : 

Will the Minister of WORKS, HOUS-
ING AND SUPPLY beplea~l:d to staie : 

(a) whether it is a fact tbat cutting 
macbine blades were t~ I"cam Govern-
ment of India Press, CoimbatorC to Govern-
meat of lodia Press, Vcratlf,. on the· 8tb 
November, 1961 ; 

(b) the manner in which th_ ·bIildes 
w.ere taken; 

(e) wllotber the . Manqer of the Press 
aCCOlJllNlDied tbese blades; and 

(dl if so, the reasODi thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING 
ANI) SUPPLY (Smll IQBAL SINGH): 
(al Yes. The blades belong to Govem-
ment of India Press, Koratty and tbese 
wei" sent to Oovemment Press, Coimbatore 
flK gtiading as there is no arindina 
arrauaement so far at the Koratty Press. 




